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PROF. K. K. TEWARY : 1 would like
to know from thc¢ hon. Minister whether
the material meant for construction is find-
ing its way to black market, and whether
inferior material used by thc contractors
has resulted in the untimely collapse of the
flats; if so whether any list of such persons
has been prepared. If such a list has been

prepared, what action has been taken so
far ?
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SHRI BUTA SINGH : 1 have already
mentioned about the material used and the
action taken. Unless there is any specific
complaint, there is nothing further to do in
the matter.

PROF. K. K. TEWARY : It is a very
specific question. 1 would like to know whe-
ther, after the collapse of these houses, whe-
ther any list has been prepared and if so,
what action has been taken ?
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Starvation Deaths in States
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Will the Minister of AGRICULTURE
be pleased to state :

(a) whether a number of persons have
died in Tamil Nadu, Rajasthan, Bihar and
in some othzr parts of the country due to
starvation;

(b) if so, number of such persons died
in each State during the last three months;
and

(c) whether any measures have been
taken by Government to save the lives from
starvation ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ARIF MOHAMMAD KHAN) : (a)
The Governments of  Tamil Nadu,
Rajasthan and Bihar have reported that no
starvation death have taken piace in their
States. No starvation death has been repor-
ted so far by any other State.

(b) Does not arise.

(c) Central assistance have been sanc-
tioned to the States affected by drought for,
amongst others, employment generation,
gratuitous relief and special nutritional pro-
gramme for vulnerable sections, like, pre-
school going children and pregnant and
lactating mothers. Special allocation of
foodgrains has been made to be distributed
amongst labourers as part payment of their
wages at the rate 1 kg. per man day. Food-
grains are also being allocated under the
National Rural] Employment Programme.
Adequate foodgrains are being allotted to

the States under Public Distribution
System.
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SHRI K. MAYATHEVAR : It is very

important,
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SHRI K. MAYATHEVAR :
suppressing the facts.

Sir, he is

MR. SPEAKER : What can I do?

(Interruptions)

MR. SPEAKER :
Not allowed.

There is nothing.
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(Interruptions )**

MR. SPEAKER : You are taking the
law into vour own hands. This is not the
proper way.

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : The hon.
Members seem to be haviag their own opi-
nions about the definition and I hope

(Interruptions)

MR. SPEAKER : Let him speak now.
You have your opinioa, he has his opinion,

(Interruptions)

MR. SPEAKER : No, 1 will not allow.
g fod g3 7% arq FT gy fgdar
%0 g, g9 I9AT &7 TF A9 8 fadar
qFIT | IE AOFT 48T &0

(Interruptions).*®

RAO BIRENDRA SINGH : 1 entirely
agree that individual opinions cannot be
made the subject matter of discussion in the
House.
cerned, they want, to take under considera-
tion the deaths from starvation. The matter
is very clear. Death from starvation is
death due to non-availability of food. The
Central Government has very large stocks of
foodgrains and foodgrains can be rushed by
my friend, Mr. Bhagwat Jha Azad, 10 any
part of the country where food is not avail-
able and the States demand immediate supply
of food. But our information is that food is
available in all parts of the country. Even
during the worst drought during 1979-80 the
Government ensured that food was available
to every individual in the country and there
was not a single starvation death. Even
now, our management is as good as it has
been in the previous drought year. There
is no report at a]l that any individual died
because of food not being available ina
particular place or in any household.
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SHRI K. LAKKAPPA : Sir, the Govern-

ment has got a separate scheme for that
also.

MR. SPEAKER : The Minister is capable
enough to reply.

(Interruptions)
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RAO BIRENDRA SINGH : Sir. we
consider that there is no need for setting up
any Commission for this purpose. So far
as availability of food for people in drought
affected areas is concerned, as you know,
there is a regular programme of National
Rural Employment. About one million
people are employed throughout the country
every day. One million people are given
employment in rural areas every day and
one kg. of foodgrains is available within
the wages to be given for anybody who
wants to come for work. Apart from that

**Not recorded.
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RAO BIRENDRA SINGH : ............
special assistance has been provided by the

Central Government for employment gene-
ration.
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RAO BIRENDRA SINGH : Special
assistance has been provided for drought
of Rs. 25 crores and out of that Rs. 25 crores

(Interruptions)

MR. SPEAKER :

Why don’t you listen
to him ?

RAO BIRENDRA SINGH : There is a

substantial provision for giving employment
to people in addition to NREP,
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SHRI NIREN GHOSH : The
Minister is misleading the House.
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.. (caEEmA) ...

RAO BIRENDRA SINGH : Sir, my
colleague has categorically stated that
there is no report of death from starvation
in Bihar; nor from any other State in the
country.

SHRI K. MAYATHEVAR : Sir, the
statement is suppressed from the facts. In
Tamil Nadu, 29 persons had died of

MR. SPEAKER :
have not allowed you.
him.

Mr. Mayathevar, I
1 have not allowed

(Interruptions)

MR. SPEAKER : What are you doing ?
Why can’t you read this ? There are norms.

(Interruptions)

MR. SPEAKER : Look here. What are
you doing ? First I have to call the hon.
Member who is on the List of Questions.
Then, I can come to you. Or canI jump
over to you ?

=t g wfeqr : qeq SIA A
qE F FIWW AT g3 & |

...(ca=xgm™)...

RAQO BIRENDRA SINGH :
it a political issue.

DR. KRUPASINDHU BHOI : The hon.
Mcmber has asked about the starvation
deaths. There are norms, conventions and
definitions for the starvation deaths. It
means; that person died without food;
denovo or the person was getting inadequate
food for more than one month or two
months resulting in malnutrition. Then,
these things can be known only when the
post-mortem report 1s received. When anyv
Opposition Member or any hon. Member
demands that somebody died of starvation,
the matter should have been immediately
referred for the post-mortem examination ?
And then only, the doctor can certify that
he died of starvation. Based on this line,
I will ask the hon. Minister whether he
has received categorically any post-mortem
report conducted by the State Government

Don't make

** Expurnged as ordered by the chair.
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with the initiative of the hon. Member of
Parliament Shri Ram Vilas Paswan who is
putting this question. I would like to know
whether the Minister has got any report ?
If he has got any report, he may say so.
If not, the hon. Member of Parliament,
Shri Ram Vilas Paswan is, by putting this
guestion, just trying t0.........

MR. SPEAKER : You are not replying
to him. You are not supposed to reply.

SHRI ARIF MOHAMMAD KHAN :
1 have not received any such report.

SHRI K. MAYATHEVAR : Sir, I am
quite aware of the fact that the Central
Governmen! is distributing enough food to
the States. I am not having any difference
of opinion on that. Although the Central
Government is distributing sufficient food to
Tamil Nadu, theretwere 29 deaths due to star-
vation during the last month in Tamil Nadu.
The matter was raised in the Assembly also
by the Communist Members and the DMK
Members and it was accepted by the State
Government. But the facts and figures were
not given 1o this Government.

1 want to known whether the Central
Government would check up as to whether
29 persons had died of starvation in Tamil
Nadu ? Further, Sir.........

MR. SPEAKER :
‘There is no timec,

Now, let him answer.

SHRI K. MAYATHEVAR : Would the
Minister verify and find out the truth ?

SHRI ARIF MOHAMMAD KHAN :
Sir, we have not received any such report
from the State Government. But il the hon.
Member gives us any specific instance, we
will enquire into it.

MR. SPEAKER : You give him any
specifice instance. He says, ‘‘I1 will enquire
into it.”” You give him specific case.
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WRITTEN ANSWERS TO QUESTION
Pollution Caused by Felling Trees in Mandla

District (MP)

*665. SHR1 BHOGENDRA JHA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether Government are aware of the
environmental pollution caused by felling
trees in Mandla District, Madhya Pradesh;

(b) if so, whether any directives have
been given in this matter by the Central
Government; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) - (a)
Indiscriminate felling of trees leads to
soil erosion, flood, drought and loss of soil
productivity resulting in general environ=
mental degradation. Denuded areas are
reported to exist largely outside the Reser-
ved and Protected forests in Mandla
district, Madhya Pradesh. Felling of trees
in Reserved and Protected forests is done
under the provisions of the Working Plans

and Schemes.

(b) Guidelines are given by the Central
Government to the State Governments from
time to time regarding conservation and
management of forests.

(c) A statement indicating the salient
features of the guidelines is laid on the

Table of the House,





